1O BE PUBLASIIED IN PART- LLSECTION 3 (1) Ol LU GAZET LK OF INDIA

GOVERNMENT GF INDLA
MININTRY OF FINANGE
DEPARTMENY OF REVENUE
CENTRAL BOARD O DIRECT TAXES

NEW DELHIL, THE 2 g Auc,.1999

NOTIFICAT ION
(INCOME TAX)

S‘.() . In e\erclqe of the powers conferred by clanse (M of c:uh-qg,chnn (2) of
Sr‘cuon Rf}(r of the Tnf‘omr. -tax Act. 1961(43 of 1961), the Central (mvmment hereby
specifics “Arolinigu Atcheeswaray Temple®, Acharapakkam, hanca,[‘mam to be . a

plauu ot public wor slup of rendin tivoughout the State of Tamil Nadu and uﬂm ncad)y
[

Sﬁtes for the purpose of the saul Section. | 3'; 5

i | o '5
|
This notilication will be valid only for the rc,p.m/renomhon work to hr. extent of

l?c 64,19, 100/- ¢ Pupec‘l sixty four lakhs nineteen thousand one hundred mlv) and wﬂl
I

cedse to b“ effective after the said amotint has been colfected or 31-3-2002, whxchever is
earlici,

NOTIFICATIONNG. |/pqq W

| . (MONA M. VERMA)‘
UNDER SECRETARY TO THE GOVERNMENT OF INDIA

(F.NO. 176/12/99-ITA T)

The Manager,

Government of India Press,

Ring Read, Mayapuri Industrial Avea,
(Mear Ratours Cintddeny Mewe Tl



